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~ .. Dt, MYO been adviaed to utili.e the 
same c~peditjousJy. Proposals for 
opening more bank offices in Azamgrah 
district -will be c&asidered by Reserve 

1"010 of India ,in the Ught of the branch 
Jtic •• iog policy for the Seventh FIve 

"V481' Palo -perjod which is being finalised. 

Plan to boost .sports and location of 
functIonal centre 

'1727. SHRI V. TULSIRAM: Will the 
,Minitter of COMMERCE be pleased to 
,to .. tate: 

<a) wbether Government have seen 
a news-items published in 'the Hindu-
stan Times' dated 22·6·1985 under the 
caption UAction Plan to boost export"; 

(b) ,if so, the break up of the target 
10 fixed to boost exports; 

(c) the names and )c,ca tions of the 
functional centres i.e. export proce~ sing 
zones and what will be feeding capacIty 
of each ZQnc; 

(d) whether some functional centres 
are propo:;cd to be located in Andhra 
Pradesh. if so, details thereof and if not, 
Ule l'easons thereof; 

- (e) the names of the countries to 
which these items will be exported to-

",a.e.tbcr with the value of each Item; and 

(f) the details of incentives to be 
liven to exporters ? 

THE MINISTER OF STATE IN 
TJ:iE MINISTRY OF COMMERCe 
(SHRI P.A. SANGMA) : (a) ~nd \b) 
The export target for the year 1985 86 
is- fixed at Rs. 11736 crores. The ta rget 
for tbe non .. oil exports for 1985.86 is 
R •. 11266 crores. 

(c) to (f) In addition to two exist .. 
jog Free Trade Zones at Kandra and 
Saatacruz in Bonhay, four new Zones at 
Madral, Palta (Wes't Bengal). Co:h,n 
and NOIDA (U.p., are being set UP. 
Performance of these four Zoues would 
f)e ".tchcd Mfore est,blisbmcnt of an)' 

further new .zone, jncluding in Andhra 
Pradesh. During 1984·8S, units in 
Kandla Free Trade Zones eXJ)orted 
goods worth Rs 236 crores (approx.) 
and the Santacruz Electronics Export 
Processing Zone Rs. 95.80 crorcs. The 
units in Export Processing Zones are 
free to export their finished products ~o 
any country. The units in Export Pro-
cessing Zones are entitled to several 
benefJts sllch as duty free import of 
capital goods and raw materials and tax 
holiday. 

Introduction of tobacco auction system 
in Andhra Pradesb 

728. SHRI V. TULSI RAM: WiJl 
the Minister of COMMERCE be pleased 
to state: 

(a) whether there is any proposal 
under the considera tion of Government 
to introduce tobacco auction system in 
Andhra Pradesh; 

(b) if so, the details thereof together 
with the extent to which it wiJl be help. 
ful to the farmers and tobacco growers 
in the State; 

(C) the time by which this system 
is expected to be introduced; and 

(d) the extent to which it will be 
an improvl!ment in the exiSf.ing system? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI P. A. SANG MA): (a) to 
(d) The auctIOn system for sale of 
virgInia Tabacco in Andhra Pradesh 
wa~ inrroduced from 1983 marketing 
sea~on in stage through 21 auction 
platforms set up by the Tobacco Board 
spread over 8 districts. A quantity of 
about 90 million Kgs. of Virginia 
tobacco valued at around Rs. 93 crore.s 
was sold tbrr'ugh auction jn this .state. 

The auction system has ensured pay-
ment to the growers within a te8$onabJe 
Cill)e by the Tobacco Board them,elves. 
Earlier, the treaders and'lmiddle.men used 
'0 take long time to m~ke l'a~~Dts to 
the srow~r,,, 




